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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE.

_ NORTH-EAST DISTRICT. KARKARDOOMA counrs. DELHI.
ORDER

Consequent upon the recent transfer and posting of the Judicial Oliiccr and in partial
modification of this office earlier Order 1'10 324-O-3254 /Power/Judi.IN-E/KKD/Delhi/2026 dated 13.04.2026. it is
hereby ordered that the following Judicial Officers mentioned in column no. 3 and 4 shall act as l “ Link Oiilcer and 2"“
Link Ofllccr rcspcctively for urgent matter/miscellaneous work. as and when the Olliccr mentioned In column no. 2
happens to be on leave or not available due to any reason. with immediate effect till further orders :-

(1] [21 _______‘i_ ta] j _ (41
S. No. Name of the Judicial Officer 1" Link Offlccr I1“ Link Officcr

1. Sh. Sanjay Sharma-I. Sh. Babru Bhan. ASJ-04 Sh. Hem Singh. ASJ Z Z
Pr. D&SJ - N/E (SC-POCSOI-02

ti Sh. Parvcen Singh, ASJ-O3 Ms. Twinkle Wadhwa. ASJ-O2, Sh: Balw-lndcr Singh. ASJ {FTC}

‘ ill. Ma. Twinkle Wadhwn. ASJ-O2. Sh. Parveen Singh. ASJ-03 Sh. Babru Bhan. ASJ-04

‘ iv. Sh. Hem Singh, ASJ Sh.. Sachin Sood. Ms. Ritu Singh. ASJ-01 (P0050)
i [SC-POCSO]-O2 ASJ [SC-POCSO]-U1 ‘

v. Sh. Babru Bhan. ASJ-04 Sh. Nipun Awasthi. Sp]. Judge Sh. Sachin Sood. T3
~ mnrsi ASJ tsc-rocsoi-01
| v1. M5.R.itu Singh.ASJ-O1(POCSO] Sh. Hem Singh. ASJ Ms. 'I\vink1eWadhwa.ASJ-O2. i
I [SC-POCSO)-O2 .

vii Sh. Balwzlnder Singh. ASJ rm-c1 Sh. Ham Singh. ASJ p Babru Bhan. Asa-04
A [SC-POCSO]-O2

l‘ Z’ — ’ ' "' " "*"“"iii..i' Jiiiwi’ C’ ’“'_—Sh. Sachm Sood. ‘Ms. Ritu Singh, ASJ-01 1 Sh. Parveen Singh, ASJ-03
ASJ [SC-POCSO]-O1 HPOCSO) . l

. ix Sh. Nipun Awasthi. Sp]. Judge H Sh. Balwindcr Singh, ASJ [FTC] Sh. Horn Singh. ASJ
t {NDPSI i 7 V 1 (SC-POCSO)-O2
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"“"i§K1v_JAY si€tARMA-I)
Principal District & Sessions Judge.
North-East District.

6308' (31% Karltardooma Courts. Delhi. 0 U A

No._h_/Power/Judi./N-E/KKD/Delhi/2026 Dated :-

Copy forwarded for information and necessary action to:-

-.\mm-.|=c.:t~:--

. The Registrar General. Hon‘blc High Court of Delhi. New Delhi.
The lid. Principal District & Sessions Judge (l-IQs). Tis Hazari Courts. Delhi.

. Judicial Oflicers concerned. North-East District. Karkardooma Courts. Delhi.

. The Secretary. Shahdara Bar Association. KKD Courts. Dclhi. '

. The Chief Public Prosecutor. North-East District. Karkardooma Courts. Delhi.

. lnchargc. Lock-up. Karkardooma Courts. Delhi.

. A.O. (J1/Branch i'I‘lCi1E:l.I‘gB, Administration Branch. General Branch. Facilitation Centre/Bail/Filing
Section. North-East District. Karkardooma Courts. Delhi.

8. The Care Taker. North-East District. Karkardooma Courts. Delhi. with the direction to display the
same on the notice board of this court complex.

t_}r1a¢ Website Comrnlt.tee.'115~l'l'tT7Zri Courts /KKD Courts. Delhi.
10. R&l Branch to upload the same on LAYERS.
ii. P.S. to the undersigned. . ‘ ?\
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K ..-- cipai District‘& Sessions Judge.

4S:'¢?“a'§i'fi" A North-East District.
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